
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE, 

% NORTH-EAST DISTRICT, KARKARDOOMA COURTS, DELHI 

Consequent upon the recent transler and posting of the Judicial Officers and in supersession of ali 

carlier orders. following Committees are re-constituted and following Officers are designated afresh in Nerth-East 

District, Karkardooma Courts. Delhi : 

# | Namo of the Committee/Branch | Name of the Judicial Officers/Officials Designated as 

1 Purchase Committee and | Sh. Ajay Gulati-Il. ASJ (SC-POCSO0)-02 Chairman/Officer 
Purchase Cell Incharge 

Sh. Aashish Gupta, DJ-01 Member/ Link  Offlcer 
Incharge 

Ms. Tania Singh, SCJ/RC Member 
Sh. Antmesh Bhaskar Mani Tripathi. ACJ/CCJ/ARC | Member 
Ms. Shrutt Saraswat, JMFC-03 Member 
AO/ARO/DDO (NE) Member (for assts.ance) 

2 | Grievance Redressal Committee | Sh. Praveen Singh, ASJ-03 Chalirperson 
Ms. Richa Pariiar. ASJ (SC-POCS0)-01 Member 
Ms, Tushar Gupta. ACIM Member 
Ms. Neha Barupal. Ld. JMFC (Mahila Courl)}-01 Member 

3 | Sexual Harassment Committec Ms. Richa Parihar, ASJ (SC-POCS0)-01 Chairperson 
Ms. Tanya Bamniyal. CdM Member 
Sh. Animesh Bhaskar Mani Tripathi, ACJ Member 
Ms. Anita Kanwar. SJA/PIO Member 
L. Sha Founder President. SAIRASS. B-2. Kakateeya | Member 
Apartments. 86, LP._Extn.. Patpargan), Delhi-110092 

4| Committce to consider the Sh. Praveen Singh, ASJ-03 Nodal Officer - cum - 
matters relating to welfare of Officer Incharge 
Judicial Officers Ms. Tanla Singh, SCJ/RC Link Nodal Officer-cum- 

Link Officer Incharge 

5 | Accessibility Committec Sh, Puncet Pahwa, ASJ/Spl. Judge (NDPS) Chairperson 
Ms. Tanta Singh, SCJ/RC Member 
Sh.Naveen Kumar, Advacale. (E.No. D288/14), Member 
Chamber Number 317. D-Block, KKD Courts. Delhi 
DSA. Computer Branch. KKD Courts. Delhl Mcmber 

NOTE : T 

No§820- SR2F /Power/Judl /NE/RKD/Delhif2025 N 

1. In the absence of Chairman/Chairperson, the senior most Officer will Chair the meeting of the 

Committec. 

2. Minules of the meeting is to be -recorded by the Sr. 

Chairman/Chairperson/Member of the concerned Committee, 

PA/PA  attached with  the 

8. The correspondence. if any with the Ipn'ble High Court of Delhi. New Delhi and Ld. Principal 

District & Sessions Judge (11Q). Tis Mazari Cdurts, D:;lhi’.fs\ all be done only through the undersigned. 

¢ 
A (su@\mfik KAUR) 
1 Principal District essions Judge, 

North“East District, Karkardooma Courts. Delhi, 

Copy forwarded for information and necessary action to : 

1. The Registrar General, Hon'ble High Court of Deihi. New Delhi. 

Dated f) 1 NOY 29° 

2. The Principal District & Sesslons Judge (HIQ). Tis [Tazarl Courts, Delhi. 
3. Judiclal Officers concerned. 
4. All Courts and Branches, Nortl st District, Karakardooma Courts, Delhi. 

\ & The Websitc Committec. T ri Courts and Karkardooma Courts. Delhi, 
6. R&d Branch. North-East District, Kkarkardooma Courts, Delhi lo upload the same on LAYE 
7. P.8. lo the undersigned. 

Principal (4;52“& Sessions Jucdge, 
North-East District. Kask&rdooma Courts. Delhi 


